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Open Court
CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH

ALLAHABAD
Original Application No. 1036 of 2007
Thursday this the_18t%" day of _October _ 2007

Hon’ble Mr. K.S. Menon, Member (A)

Keshav Prasad Singh, S/o Late Achhaibar Singh, R/o Village and
Post Mangitpur, District Azamgarh.

Applicant

B \'4 ri A.K. Sriva Vv

Versus

1. Union of India through Secretary, Ministry of
Communication, Department of Posts, Dak Bhawan, Sansad
Marg, New Delhi.

2 The Senior Superintendent of Post Office, Azamgarh.
3. The Senior Post Master, Azamgarh Head Office.

4, The Inspector Post Azamgarh West Sub Division, Azamgarh.

Respondents
By Advocate Sri Saumitra Singh.

ORDER
By K.S. Menon, Member (A)
By this O.A., the applicant is challenging the action of the
respondents by the Order/Notice dated 16.08.2007 through which
the respondent No.2 is purported to have declared wrong date of

retirement of the applicant as 15.11.2007. The applicant states
that impugned order shows his date of birth as 16.11.1942
whereas it should have been 16.11.1945 and in this regard he
says that the respondents had asked for a birth verification
Certificate on 03.07.1985, which the applicant submitted to the
respondents on 17.07.1985 and thereafter he has not heard from
the respondents regarding the outcome of this certificate. To his
surprise on 16.08.2007 this impugned order was passed
indicating his date of retirement as 15.11.1987. Being aggrieved
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